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Advocate, Sh. Alok Kumar Srivastava for the petitioner companies. The
present case is filed as a fresh case. The learned counsel appearing for the petitioner

also press for interim relief to be granted.

In the light of a ruling of the Hon’ble NCLT Chandigarh Bench/other Co-

ordinate Bench of NCLT.

In view of this, we are of the view that a formal notice be issued to the ROC
Kanpur for fling its comments/objections on the present petition by serving an
advance copy to the counsel for petitioner. The case is fixed for hearing on interim

relief is being sought for.

The matter to be listed on 12" January, 2018.
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